Title: Demand to investigate the corruption charges levelled against an ex-minister.
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MR. SPEAKER: Now, Shri Pravin Rashtrapal will speak.

...(Interruptions)

MR. SPEAKER: No, no; I have called Shri Pravin Rashtrapal.

...(Interruptions)

SHRI PRAVIN RASHTRAPAL (PATAN): Mr. Speaker, Sir, | want to raise a very serious matter. ...(/nterruptions)

MR. SPEAKER: Please understand that other hon. Members have also to raise important matters.

...(Interruptions)

MR. SPEAKER: Nothing will go on record except what Shri Rashtrapal says.
(Interruptions) a€;*
MR. SPEAKER: You have raised the matter. Why are you disturbing the proceedings of the House?

...(Interruptions)
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MR. SPEAKER: Other hon. Members have yet to raise important matters. Now, Shri Pravin Rashtrapal will speak.

...(Interruptions)

MR. SPEAKER: No, no; | have called Shri Rashtrapal.

...(Interruptions)

MR. SPEAKER: You are not allowing a Member from your Party.

...(Interruptions)

MR. SPEAKER: Shri Rudy, you should not show it like that.

...(Interruptions)

MR. SPEAKER: Please allow others to speak.



